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Cvil Appeal No.7228/2001

CCl CHAMBERS CO-OP. HSG. SOCI ETY LTD. Appel | ant (s)
VERSUS

DEVELOPMENT CREDI T BANK LTD. Respondent (s)
( Wth Appln(s). for stay )( For Final Disposal )
(For further hearing)

Date : 18/07/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE R C. LAHOTI
HON BLE MR JUSTI CE BRI JESH KUVAR

For Appellant (s)M. Harish N Salve, Sr.Adv.
M. Rajiv Nanda, Adv.
M. Rammi Taneja, Adv.
Ms. M nakshi Shakardande, Adv.
M. Mikesh Tyagi, Adv.

For Respondent (s)M. Sunil CGupta, Sr.Adv.
M. Jatin Zaveri, Adv.
M. Harish J. Jhaveri, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Rel eased from part-heard.
Li st before a regular bench at the earliest.

(N.  Annapur na) (Radha R Bhati a)
Court Master Court Master



